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17.M Jot.

BUSINESS OF THE HOUSE
Mr. Chairman: shri Hukam Chand 

may continue his speech next day.

073 B.OM.

Now, the Minister of ParH**>enttry 
Affairs will nuke an announcement.

H m Minister of Stale la  the Min
istry of ParUuMatar; Affairs and 
Communications (Shri )L K. Gujral): 
With your permission, Sir, I  have to 
submit that since the Budget etc. have 
to be discussed before a certain date, 
the programme now will b t  that tfie 
debate on the President’s Adoiuss will 
continue on the 29th, 30ih *rul 31st 
and on the «3rd, 2?th and 2dtfi wo will 
take up the General Budget, (he Hall-
way Budget and all other itnanciul 
matters so lhat this can oe finalised 
by the 28th because these are to be 
sent to Rajya Sabha on that date.

17.04 hn.
The Lok Sabha then adjournt,d Hll 

Eleven of the CIock. on 1h u tt*a v, 
March 23, 1987/Chaitr a i ,  13o9 ISaka)
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